195 Felici ations
FELICITATION TO THE CHAIR-
MA N—contd.

SHRI S. N, MISHRA (Bihar) : Mr.
Chaxrman, Sir, it is my privilege to offer
my sincerest cos gratulations and greet-
Ings to you on sehalf of the Congress
Party in Parlianent. We are conscious
that you have sssumed office today in
the midst of sone profoundly seminal
developments th: t have taken place in
the country and also in the Parliament
of India. You will be presiding over
Mr. Chairman, ., House .

SHRI NIREM GHOSH (West Ben-

gal) : Is it a deiegation of the Congress
Party in Parliany ent?

. MR. CHAIRIAN : Please do not
interrupt.

AN HON. MHMBER : Do not worry,

SHRI S, N. MISHRA : Well, Mr.
Chairman, you will be presiding over
a House on which the shadow of the
Government wo 1ld not loom very large
now, and in whic h there will be a right-
ful, official Opg asition for the invieora-
tion of democrz:y and for the establish-
ment of democ atic socialism in this
country, We have heard too much
about some of he socialist ideas which
are, in fact psendo-socialist slogans and
it will, thereforz, be the duty of my
Party to work for the establishment of
a real democratic socialist society.,

(Ir terruptions)

Now. Mr. Chairman, if some of the
Memhers at ths very stage interrupt,
I wonld like to sound a note of warning,
I propose to b: as soft as the drifting
fog, if they ar: sweet, but as hard as
granite. if they are rude. And if they
are goinz to r el under our attack, let
them be ounite lear in their minds they
have to blame themselves. But T would
not like to sound any bitter note just
now,

1 was saying that the historic develon-
ment that has taken vplace today is
bound to have a tremendous impact on
the noliticnl lite of the countrv, Tt is
in this context that vou are now assum-
ing the resposusibilities of this hich
office. One w'ipo has got even a milli-
pram of inciokt as they say into the
future would eel somewhat disturbed
at some nf th, portents. Our House
js a continuin r House and. therefore,
it is a factor 'or stability, We want to
preserve it as he bastion of democracy.
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We will co-operate with you in maintain-
ing its position, It is possible that the
waters elsewhere might be ruffled, but
we would like that here the waters
should be as placid as possible for it is
a continuing House, as I said.

Now, Mr. Chairman, as was said by
the Leader of the House, you are not
a stranger to this House. You have been
4 distinguished Member of this House.
A man so rich in experience, so eminent
in law and so loved and liked by all
the Members is certainly going to fill
the bill admirably. We have absolutely
no doubt about it, You have adorned
not only our Benches, the Benches of
the private Members, but you have also
adorned the Treasury Benches. You
have given ample evidence of your
erudition in law and your devotion to
the institutions and practices of demo-
cracy. Your familiarity with the rules
and practices that govern the conduct
of this House is also well known, Your
long and distinguished legal training and
career is bound to prove to be a great
asset to all of us. .

Now, Mr. Chairman, you are also
conscious, as you have been one of us
for a pretty long time, how anxXious we
are to preserve the rights and privileges
of all Members. We however, do not
want that only the rights and privileges
of the Members of the Opposition
should be preserved, although their
rights and privileges are really the con-
cern of the whole democrary. It may
be that sometimes you may not be
indulgent to the Government, but you
have to be indulgent to us. Therefore,
since vou have yourself experienced in
this august House, for quite a long time
how Members are solicitous of the
rights and privileges of this House, you
will certainly give your best considera-
tion to preserving them,

Now, Mr. Chairman, I would like to
emphasise that as I have known vou
very intimately this morning’s incident
hurt me very much, I consider you
almost like my elder brother and you
have given me the same courtesy and
consideration which is due to a younger
brother. 1 am sounding this personal
note. because what happened this
morning, during the course of the felici-
tations, was very much hurtful to our
sentiments. We are unhappy that this
should have happened. 1 feel that in
you we have a person who has, when-
ever he did anvthing earned only good-
will and friendship from all and when-
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[Shri S. N, Mishra.]
-ever he said anything he exuded only
charm and sweetness. We are glad that
such a person occupies the Chair today.

Now, on behalf of the Opposition
generally it has become somewhat cus-
tomary to say that we pledge ourselves
to loyalty to the Chair and the high
traditions of this House. Although it
is a good custom to do that, we would
like it to be more than a custom and I
would not like to make any loud protes-
tation about that and I would only
submit to you that our Party is going to
show that we want to back up this
pledge by practice that is what we
propose to do.

With these words, Mr. Chairman, I
offer again our heartiest felicitations on
this occasion and you can very confi-
dently look forward to having very
sincere co-operation from us,

Thank you very much,

SHRI DHAYABHAI V. PATEL
(Gujarat) : Mr, Chairman, Sir, on be-
half of our group and other Members in
this House, we welcome you to the high
office that you are going to fill. You
have a background, tradition and train-
ing which befits you most emiently for
this position and I am sure you will
acquit yourself with credit in your
duties. On behalf of a section that has
suffered very much in the past, perhaps
due to certain reasons, may I plead that
this corner of the House would receive
a fairer treatment? Intentionally or unin-
tentionally, my group has been the
group that has suffered very much in the
past and I hope that will not happen in
your regime. I am not making any
charges. 1 am just mentioning a fact
with the hope that there will be no
reason for us to refer to this matter and
that it will be a matter of the past.

w5t dYIFIT T (ST WRE) ¢ AR
gafy S, STosafT 93 F FUT AT
fratfa &9 o< & smosy Favs 39T =wEar
g R T@ waw § wwmafa F A amad
AETHT I HTIHT &0 F3dT § | 0
ST 97 5 aaree T twaeT W safaw
W wgwa § dzar 91, FE AT §
Iq @7 fam aril F1 qEmfaa 1 F1
FEAT UTT a8 FTEN G 97 | IgH aqIT
UF JIAMT AT F9 FAG qrel qrere
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AT ¥ dady ff R S| g FT FW
XY w+ft =+ wfew faarg 39 gu W sfem
& 9T, gy e affenfy aga i g
AT FT OOEE @ UF AT(F qgAd A
g, wiives aemfedY ¥ 1 3R go arfyat
FT a8 W €19 § I 9gNd & ot v TEGH
afFT @ I9F graea § oy A w9 WE
FET TEY Frgar v a aHy feafa § awmf
FT FH qgd Ffod 8, g 7 fawmw
g & awit afgwar, @tmar,  FweEm
BTUET A AT F ATER O A A
a8 FTH Ffeq Y SR | TH TG HY F1I-
T § & g A AT qUU & AqHT
QT AN J[M F IH AT FT ATETEA
[T g T $wET ¥ Ay gEWar &y
FIAT FLATE

ot WM quefc (ST weW) : seuw
g, anawr fratew o sTaswfy
9T 39 §ew & fU uF RF F}¥ qq
# AT § FT AT I G F g
WAT & | ag ® F% =l ) fafaees
T AT #Y A ¥ W § ol e
e #1 9981 avg e fawan
& afF & wwwar § fF aad wfex
oA fAaw T § oag ronar #iy
TRdt g AR 9g s @ vy 9q fw
TTIAT FT T€T II@T gAT & FIfF
FA TT ST TSTGNT FT TI€Y 97 98 AT
§ &7 § AR F TG qg Iaqr I7M R a7
FIHIT GgAT | g AT SeIHd & a1 feea
s, faeadr arfeat T avg § o) fraer
qifeat g% faems & 1 et gw faw
ok ol T AT AW I &
FX AT IHT TF qATEE TET § @ & I |
Tafad OF OF 9HT 9T o419 IT 9I9
HLAT AN § ST ATTHT TE T FH FTH
FiST ATAH A, [T £ AT gAg AT
g & AT 1 97 F nuwr soer qrA
F AT s AT E ST areETe ot
3T g 5 awrd ol it ofr e
froam &t <t agf & =% famms s St
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FH, I W = g |
IAHT AVT g FW | ST TF g5 qAY
F7 gfadg 48 FO 99 gF gATR g
AN &7 FFES & [T G0 arw | gafay
q o av ggy Fe B ey fed g
CHT  FI@T gR AL &% A AT qrar
F @rg W ATR ST 9ET AT R ¥
YT I § |

SHRI BHUPESH GUPTA (West
Bengal} : Mr, Chairman, on behalf of
my party I weicome you not as a gra-
nite nor as a Difipop. I am a man of
commonclay, a1d in that humble capa-
city I heartly welcome you in the es-
teemed and hi: h position which you
-occupy today. It has been one of your
unique privileg:s today to preside over
this House when our parliamentary
democracy is facing certain deadly
challenges front the side of dark reac-
‘tion. It is a testing time which has
summoned you to an assignment of high
importance, an{ I have no doubt in my
mind that you shall discharge your res-
ponsibility 1n a true spirit of democracy,
keeping all the time in view that what
happens outsid * in the life of the masses
finds its vibrations withih the precincts
of Parliament, When the life marches
outside in giant strides, Parliament can-
not mark time or stand still. Therefore,
Mr. Chairman it will be one of your
very basic as-ignments, if I may say
so, and undou'tedly you shall carry out
that assisnmeni, capturing the spiri¢ that
is outside.

You are alid in a very interesting
‘situation for the first time in the annals
of parliament: ry democracy. Suddenty
overnight an pposition has been born
in the womb ¢ [ a party that is in power.
It has not been created by any mandate
of the people. The party has not been
created by the mandate of the people
outside or bv election through our
Assemblies, Tt has been created some-
where else by shall 1 say, defection or
fascination fo- something else. This is
itself is a unijue situation. Whether it
is a drama o° a melodrama is not for
me to say, bt nontheless we take the
life in its stride and we take it for what
it is worth. ' am sure, Mr. Chairman,
you should t:ar in mind that even in
the oppositior there are oppositions and
oppositions. [t cannot be tarred with
the same bruh or painted in the same
way, There will be alwavs something to
‘be sorted out from others, T have been
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here in this House for the last sixteen
years on the mandate of a parliamentary
party, elected by an Assembly and came
here in opposition. I have not left my
parents to become the opposition, 1 have
not forsaken my mother or my father
to assume suddenly the mantle of oppo-
sition.  You will forgive me if these are
my disqualifications. I tell you that
despite these disqualifications and diffi-
culties I shall be, without being a gra-
nite co-operative with you,

Mr, Chairman, it is a pleasure that
we have today in you an esteemed jurist,
an eminent lawyer and above all a
man of integrity and 1 am sure you do
not like in The political life malpractices,
corruption, syndicalism or whatever it is.
It is quite clear. You like in political
life straightforward behaviour, You are
also, Mr. Chairman, in the Chair today
when, because of our fault, fault of the
body politic, the first speaker from the
opposition side is not unfortunately—I
sympathise with him—in a position to
say on behalf of which party he is wel-
coming you, 1 on behalf of the Commuy-
nist Party of India welcome you. I am
sure my friend for whom I have great
regard will tomorrow find out and tell
you the name of the party on behalf of
which he welcomes vou, But all the
same we shall be co-operative with you,

Mr. Chairman, I look forward to your
indulgence sometimes, your affection
sometimes, your admonition sometimes,
your rebuke sometimes, but always I
shall cxpect of you that in the crucible
of the fight for democracy against reac-
tion you are on the side of democracy
and against reaction Parliament is not
a non-aligned body betwecn democracy
and reaction. Parliament is a partisan
of progress, Parliament is a partisan of
democracy and it shall be your privi-
lege, Mr. Chairman, when the challen-
ges are being met here and outside by
the people, even the turmoil inside what
has been the big ruling party—I am
sure your guidance, vour wisdom, your
statemenship, your courage, your inte-
grity of character, your knowledge, your
judicial mind, will all be harnessed to
the cause of tending the forces of demo-
cracy and weakening the forces of reac-
fion so that this Parliament under your
leadership records a new chapter of
fighting counter-revolution and reaction-
narv forces and of triumph of demo-
cracy.

Thank you. With this confidence [
greet you on this happly occasion,
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SHRI SUNDAR SINGH BHAN- | doubt that you will strive your best to

DARI (Rajasthan) : Do not plead !
guilty,
SHRI NIREN GHOSH : On behalf

of my party, the Communist Party of
India (Marxist), I would like 1o heartily
welcome you, You have been a Member
of our House and have come to occupy
this august position. Now, Mr., Mishra
said that turbulent times are ahead. I
say, there are turbulent times, and it will
perhaps be a turbulent House. So, it
would need all your skill, sagacity and
sense for the rights and prmleges of
the Members on the basis of democracy
in order to conduct it. On the occasion
of offering felicitations to you, we saw
in a flash now the alignments are taking
place. The Syndicate, the Jana Sangh,
the Swatantra and, shall I say, perhaps
a part of other Opposition parties, are
also coming together . . .

SHRI LOKANATH MISRA
(Orissa) : Are you sure of yourself?

SHRI NIREN GHOSH : . and
evervbody is swearing—of course, not
Swatantra and others—by the name of
socialism when socialism has become the
first casualty in the process. [ do not
know anyway, But I know, if we in
this Honee even in a faint way reflect
the neanle who are fichting nutside for
better times, we will be fulfilling our
minimum dutv But T can only say—
Mr. Murahari has said that if there is
injuctice we will protest—that T would
exnect that there should not be partisan-
shin in deciding questions of procedure,
etc, In that way you should see that
all narties and all grouns can have their
say and that a broad ewxchanege takes
place and in that the iesues take shape.
Yon will see to it. and T can assure
vou from my partv. that von will get
our sincerest co-operation in this effort.

SHRT MULKA GOVINDA REDDY
(Mvsore) : Mr. Chairman. on my be-
half and on bhehalf nf mv nartv. T offer
sincere and heart-felt felicitations to
you. ¥ know you for » lone time, Yon
were with vs ags a Memher of this
horrurahle House., Yon were with us in
this House ag a memher of the Treasurv
Benches, And till verv recertlv, vyou
were the Governor nf Mycore. Wherever
vyou have been and whatever position
vant hava arcunied von  have alwavs
distinoniched vourself ~q a oreat jurist,
as a oreat administrator and as the
Gavernnr of Mysore vou have alwavs
followed the Constitnion of India in
letter and in enirit. and vou have alwavs
upheld the right causes. I have no

safeguard the rights and privileges of
Members of this House and you will
also try your best to maintain the dignity
and privileges of this House when we
are confronted with such a situation,

Mr. Chairman, we are very happy
that you are presiding over this House
at a time when things are changing very
rapicly in this country. We are sure that
you will always try to uphold the right.
causes, that you will strive for the es-
tablishment of a democratic society in
this country and that you will help
this House in striving to establish that
society where injustices perpetrated upon
the larger sections of the masses will be
done away with,

SHRI THILLAI VILLALAN (Tamil
Nadu) : Mr. Chairman, on behalf of
my party, the Dravida Munnetra
Kazhagam, I welcome you whole-hear-
tedly. You have adorned the Bench in
the field of Judiciary previously; you
have earned fame and name. Now, in
the political field, you are adorning the
Chair, I hope you will earn fame and
name, Whether you are in the Chair
or in the Bench, I hope the judicial mind
is always there, Being Members of the
House of Elders, we consider that you
are the elder of the olders of this House.
On behalf of my party, 1 assure you of
my fullest co-operation in the conduct*
of the proceedings of this House, With
these words, I welcome you.

SHRI B. D. KHOBARAGADE (Ma-
harashtra) : On my own behalf and on
behalf of the Republican Party of India,
I offer my sincere felicitations and con-
gratulations to you on this occasion.
Being an eminent lawyer, erudite, scho-
lar, skilled and experienced Parliamen-
tarian, and having shouldered multifa-
rious responsibilities with distinction, I
have no doubt that you will conduct
the proreedings of this House fairly and
impartially,

It has been mentioned here that we
are sitting in a changed House. Mr.
Niren Ghosh has also said that reac-
tionary forces like the Syndicate, the
Jana Saneh and the Swatantra Parties
are coming tooether in this House, They
are coming together not only in this
House, but perhaps outside of  this
House also they would be together, I
think it is the responsibility of the pro-
gressive forces in this country to come
together and offer each other co-opera-
tion o that we can face and fight the
reactionary forces in Parliament and
outside Parliament.
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On behalf of ny party and myself, I
welcome you anl say that we will ex-
tend our full cu-operation to you in

conducting the proceedings of this
House,
SHRI CHITTA BASU (West Ben-

gal) : Sir, I offe you my sincere felici-
tations and in tte course of it I do not
like to repeat the most splendid career
that you have hd.

Mr. Chairmar, I think you are well
aware of the miass democratic move-
ments taking plice outside this Parlia-
ment, and we, leing the representatives
of the people, elzcted by the representa-
tives in the States, are naturally to reflect
the movements that are taking place
outside, And i1 the course of reflect-
ing the hopes .nd aspirations of the
people outside, we are to abide by your
ruling, we have to accept the rules and
procedures of this House. Although you
have been electrd as the candidate of a
particular politi.al party, it is also your
responsibility t.. see that the people’s
hopes and aspir itions are adequately re-
presented and efiected in this House.
And in the mat er of shaping the destiny
of the people, you have a very big
responsibility tc shoulder,

I sincerely assure you, as a Member
of this House :nd also on behalf of my
party, of my party’s fullest co-operation
in the matter «f the peaceful conduct
of the proceediags of this House.

SHRI A. K A. ABDUL SAMAD
(Tamil Nadu) : On behalf of my party,
ithe Indian Union Muslim League, 1
congratulate ycu and assure you of our
support in naintaining  democratic
traditions and constitutional rights,
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185 Felicitations
[yt i gadyyd ylogu]

s foera 78 foard av & fF fraet
wfsargat amar e org § o feaer
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SHRI A. D, MANI (Madhya Pra-
desh) : Sir, I cannot speak in a repre-
sentative capacity, but as an old inde-
pendent Member of this House may 1
join the Leader of the House and the
honourable colleagues on this side who
have paid warm tributes to you on your
election. In electing you the country
has not elected a politician but a jurist
of great standing whose sense of fairness
is well known all over the country. You
have also been associated actively with
the social service movement, and you
have been called upon to occupy this
office at a time of great crisis and ten-
sion, We are sure that you would main-
tain the dignity, decorum and the fur-
therance of this Chamber and give a
lead to the country. I extend my warm-
est feelings to you for success in your
office.
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MR. CHAIRMAN : Mr. Leader and
friends, 1 cannot adequately thank you
for the warm welcome that you have
given me. I greatly appreciate your
congratulations on my election as Vice-
President in which capacity I have to
act as Chairman of this august House
also, I am not indulging in the language
of conventionalism when I say that I
have been touched by the generous
terms in which you have spoken about
me.

For seven years I enjoyed the privi-
lege of working with you in this House
as your colleague, I recall with plea-
sure and gratitude the uniform countesy
and kindness that 1 received at your
hands. By the expression of your
sentiments today I have been assured
that my absence from this scene for a
little over two years has not made any
diffcrence and that I enjoy your confi-
dence which, I am certain, will make
the fulfilment of my responsibility as
your Chairman easier.

Parliament occupies the centre of our
constitutional structure. It is the most
powerful instrument for securing to our
people, who are sovereign, justice, eco-
nomic and social, and for making politi-
cal progress. It is through Parliament
that peaceful change is ensured, Parlia-
ment is the protector of the citizens’
rights and citizens’ freedom in the land.
All this underscores the solemnity of
our obligations to Parliament, We must,
therefore, endeavour to preserve and
strengthen our parliameatary system.
We can secure that end by faithful ob-
servance of the relevant constitutional
provisions, the rules and our conven-
tions. These constitute the real bonds
ensuring the healthy functioning of the
various parts of the parliamentary
machinery.

The Government must govern, but
the Opposition is also an essential part
of our democratic system. While the
Government has a right to explain its
policies, the Opposition is entitled to
criticise it, and to exercise control
over legislation by debate and over the
administration .

SHRI RAJNARAIN (Uttar Pra-
desh) : Not only to exercise control
but also to change it.

MR. CHAIRMAN : . . . by seeking
information. The parliamentary machi-
nery must function according to parlia-
mentary law and within the limits asign-
ed by law.
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Friends, you bive spoken about my
work in the legal sphere. 1 do not know
whether I deserv: even a modicum of
the praise you h:ve bestowed on me, It
is true that I sp-nt half a century, the
best part of my life, in the service of
the law. The t aining and experience
gained have crea:sd in me the faith that
nothing is higher than justice, The office
to which I am ¢ lled involved the exer-
cise of some judicial functions, The
ordinary task of interpretation of the
Constituion and the Rules devolves on
me. I assure ycu that I shall give fair
and impartial judgment in the fullest
measure I am c.pable of.

I shall always be anxious to help in
the preservation of the dignity and de-
corum of the House. Our House has
great fraditions. I pledge my service to
the cause of Pairliament and shall faith-
fully observe the: traditions that belong
to it. I deem it a great homour and
privilege to servi: it as its presiding
officer. I assure you that I shall make
every endeavour to protect and defend
your rights and srivileges and the rights
and privileges ¢f this House, For all
this, I need not say, I need your good-
will and co-operation which you have
so kindly offerec me today. I am confi-
dent that worki g together we shall be
able to meet su :cessfully the challenges
of these times, I thank you once again
for your felicit:tions.

SHRI C. D. PANDE (Uttar Pra-
desh) : Sir, befyre we proceed further,
1 would like to bring to your notice a
matter of great concern to the coun-

try . . .

OBITUARY REFERENCE

Mr. CHAIR'IAN : I want first to
make an obituiry reference. Before we
proceed to the wext item on the Agenda,
1 have to refer 'vith regret to the passing
away of Shri Aimal Khan, sitting Mem-
ber, and Sardar Darshan Singh Pheru-
man, ex-Member of this House.

Shri Ajmal Xhan was a well-known
Urdu scholar. e was the Secretary of
the Khilafat Committee, Allahabad, in
1920. He way closely associated with
the late Maular a Abul Kalam Azad. He
worked in the Indian Council of Cultu-
ral Relations curing 1958-64, He help-
ed in the preriration of the Urdu ver-
sion of the Constitution of India and
edited the wo'ks of Maulana Abul
Kalam Azad Isr the Sahitya Academy.

He was nomiiated to this House ip
1964 and continued as a Member until

1969 to a matter of

13
urgent public importane

the day of his death. On the occasions

he spoke in this House, he expressed

himself with sincerity and understand-

ing. In his passing away we mourn

the loss of a valued colleague.

Sardar Darshan Singh Pheruman was
a Member of this House from 1952 to
1956 and again from 1958 to 1964.

He actively participated in the free-
dom struggle, suffered imprisonment
several times and underwent privation.
He was a respected leader of Punjab
and worked ceaselessly for the uplift of
the common people. A man of deep
conviction, he will be remembered for
his great dignity and sense of values.

I shall now request Members 1o
stand up an observe a minute’s silence
as a mark of respect to the memory of
Shri Ajmal Khan and Sardar Darshan
Singh Pheruman,

(Hon. Members then stood in  silence

for one minute.)

Secretary will convey to the Members
of the bereaved families our deep sense
of sorrow and sympathy.

ANNOUNCEMENT RE RESIGNA-

TION OF SHRIMATI VIOLET ALVA

AS DEPUTY CHAIRMAN OF RAJYA
SABHA

MR. CHAIRMAN : I have to inform
Members that Shrimati Violet Alva has
resigned her office as Deputy Chairman
of the Rajya Sabha with effect from the
16th November, 1969.

——

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

RECENT CYLONIC HAVOC IN VARIOUS
PARTS OF ANDHRA PRADESH

SHRI LOKANATH MISRA
(Orissa) : Sir, I beg to call the atten-
tion of the Minister of Irrigation and
Power to the recent cyclonic havoc in
various parts of Andhra Pradesh des-
troying property worth crores of rupees
and rendering thousands of people
homeless.

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAQ) : Sir,
1 will briefly describe the cyclonic havoc
that took place recently and 1 am lay-
ing a detailed statement on the subject.
Hon. Members could put questions to- _
day or after reading the statement.



